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Representation from employees of 
Natimal Rayon Corporation

3929- SHRI PU ND ALIK H A R ID A - 
NVE: Will the Minister o f LAW, JUS
TICE AN D COM PANY AFFAIRS 
be pleased to state:

(a) whether Government have received 
a written representation c f  the Employees 
Association c f  National Rayon O  rpc-ra- 
tion of Bombay dated 31st March, 1977 
regarding gross mismanagement in the 
concern;

(b) if, so what action have Government 
taken or poropose to take; and

(c) if  Government have taken the ac
tion, the result thereof ?

THE M INISTER OF LAW, JUS
TICE  AND COM PANY AFFAIRS 
(SHRI SH ANTI BHUSHAN;: (a) Yes, 
Sir.

(b) and (c\  The Company Law, Board 
has already taken a decision »n the n th  
July, 1977 appointing 8 Directors on the 
Board o f the Company under section 
408(1) of the C 'mpanies Act, 1956.
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